| TEM NO. 7 COURT NO. 1 SECTION XI'T A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

IA3-4 &7-8in in CVIL APPEAL NO 5367-5368 COF 2005

PRI NCl PAL SECY. , GOVT. FI N. & LAN. DEPT. , A. P Appel | ant (s)
VERSUS
A. P. PENSI ONERS SAVAJ & ORS. Respondent ( s)

(Wth appln(s) for directions and vacating stay and office report)
Date: 29/07/2013 These Petitions were called on for hearing today.

CORAM :
HON' BLE THE CH EF JUSTI CE
HON BLE MRS. JUSTI CE RANJANA PRAKASH DESAI
HON BLE MR JUSTI CE RANJAN GOGO

For Appell ant(s) M. G N Reddy, Adv.
M. Debojit, Adv.
M. M Bal a Shi vudu, Adv.
For Respondent (s)/ M. R N Keshwani, Adv.
Applicants in
. A Nos. 3-4
For Respondents/ M. Bimal Roy Jad, Adv
Applicants in
I.A Nos.7-8
UPON hearing counsel the Court made the follow ng
ORDER
List I.As along with appeals and all connected nmatters
12t h August, 2013.
[ Madhu Bal a] [ Savita Sai nani ]

Sr. PA Court Master

on



